\\

NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD '

CP (CAA) No. 47/NCLT/AHM/2017
In CA(CAA) No. 37/NCLT/AHM/2017

Coram: ' Present Hon ble Mr BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 31.05.2017

Name of the Company: Real AIgOrithm Intelligent System Pvt. Ltd.

Section of the Companies Act: Section 230-232 of the Com panies Act, 2013

S.NO. NAME (CAPITAL LETTERS)  DESIGNATION  REPRESENTATION SIGNATURE

1. KRuTesy PARTEL Peh - Pekbioner . - ﬁ
ORDER

Learned ACA Mr. Krutesh Patel present for Petitioner.
It appears that notice on the statutory authorities served on 09.05.2017.

At request of petitioner, list the matter on 14.07.2017.

IS Ao—— \\;\ \‘%—-
KKI RAVEENDRA BABU
MEMBER JUDICIAL .

Dated this the 31st day of May, 2017.




